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hon. Member reading it carefully be-
cause what he said was exactly right,
it represents our position and has re-
. presented our ' position. There is
nothing new in it.

Shri Nath Pai: There is no depar-
ture from our policy?
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Dr. Sarojini Mahishi: May 1 know
whether the First Secretary or the
Charge d’Affaires of the Indian Em-
bassy  thinks that the explanation
given by the Chinese Government is
satisfactory and whether they also
think that this practice is consistent-
ly pursued by the Chinese with refer-
ence to all the diplomatic officers of
other countries in Peking?

Shrimati Lakshmi Menon: That is
®0.
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*267.

Will the Prime Minister be pleased
to state:

(a) whether the joint survey of
Berubari has been completed; and

(b) whether there has been unani-
mous agreement on this with
Pakistan?
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The Minister of State in the Minis-

try of External Affairs (Shrimati
Lakshmi Menon): (a) No, Sir.
\

(b) Does not arise.

Shri S. M. Banerjee: In view of
the recent developments on our
borders and the attitude of Pakistan,
may I know whether the Government
of India wiil revise their decision and
not hand over those territories and
those people for further slaughter?

Shrimati Lakshmi Menon: Now the
matter is sub-judice because, the local
people have sent an appeal, and I do
not think we should discuss that at

all here.

Mr. Deputy-Speaker: It is sub-
judice.

Shri S. M. Banerjee: A general

survey is going on. I am not speak-
ing on the merits of the case. In view
of the arrogant attitude of Pakistan,
I want to know whether the Govern-
ment of India are going to revise or
change their policy.

Mr. Deputy-Speaker: The Minister
has already said that it is sub-judice.
If you have any other question, you
may ask.

Shri S. M. Banerjee: They have
already taken a dccision. Now,
because of the change in the attitude
of Pakistan. will they revise their
policy?

Mr. Deputy-Speaker: That can be

taken up after the decision of the
High Court. Have you any other
question?

Shrimati Lakshmi Menon: We have
already taken a decision about the
division of Berubari. There is no
question of changing our decision.
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Recall of Indian Contingent from Laol
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